
To 

High Court of Jammu and Kashmir 

No:-

(Office of the Registrar General at Jammu) 

The Registrar National Judicial Academy, 
Bhopal. 

Dated: 

Sub:- Regarding 
Programmes 
May,2018. 

nomination of Judicial Officers for NJA 
scheduled to be held in March April and 

Sir, 

In continuation to this registry letter No. 61565/GS dated 

08.03.2018, I am desired to inform your goodself that Shri Abdul 

Rashid ~11alik, Director, J&K State Judicial Academy, Jammu has 

a I so been nom ina ted to the f\JJA Prog ra rnme P-1 090 i.e. the 

Reg ion a I Conference (North Zone) at Chand igarh Judicia I 

f-\cademy, Chandigarh scheduled to be held on 17.03.2018 to 

18.03.2018. 

Yours faithfully, 

(Permod Kumar) 

I 
Deputy Registrar(G.S.) 

No:- 6 2-'2-b) ... fl-, G9 Dated:- 12-- rz_ ·112 -L:"'--F-·_ 
,J OJ 7~ 

Copytothe:- · 

1. Pr·incipal Secretar·y to the Hon'ble Chief Justice, High Court of Jammu and 
Kash Ill i r·. 

2. Secr-etary to Hon'bic Hr. Juslice ______________________ _ 
.. for· information of His Lordship. 

J. Director, Chandtgar·ll Judtcral Academy, Sector 43-D, Chandigarh. 
4. Shri Abdul Rashid Malik, Director J&k State Judicial Academy, Jammu for 

information and necessary compliance. 

v~CPC e-Courts, High Court of J&K for uploading on the High Court Website 

Deputy Registrar (G.S.) 


